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2 The Ld. Principal Distnict & Sessions Judge. South-West. Dw ™ = .
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4 The Ld Principal District & Sessions Judge, South, Saket. | oS ;
5. The Ld. Principal District & Sessions Judge, West, THC | v WEY P
6 The Ld Principal Pistrict & Sessions Judge, New Delhi, PHC,
7. The Ld. Princrpal District & Sessions Judge. North, Rohini. !
8. The Ld. Principal District & Sessions Judge, North-East, KKD, _.A,-,,,Vn:.:- o H=y Dathi j
9 The Ld. Principal Phstnct & Sessions Judge. North-West, Rohim | 'J'_ : :
10, The Ld. Principal District & Sessions Judge, South-East, Saket
11. The Ld. Principal Distnct & Sessions Judge. Shahdara, KKD.
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Respected Sir-Madam,

As per the approved Training Calendar for the vear 2023, the Delhi Judicial Acattenjy fA. +
shall he conducting 2 *Cese Competence Conference for Knowledge, Shill & Pcrspccti‘\’&;w% féﬁ“
Development® for *CJIMs, ACIMs & JMFCs' on 05™ July, 2025 (Saturday) at the Delhi EEC P
Judicial Academy.

The nomination st of Judicial Officers for the aforesaid programme is enclosed as
Annexure *A’. The schedule of the programme shall he communicated in due course.

It ts requested that nominated Judicial Gfficers posted 10 your district may kindly be
communicated about their aomination in the aforesaid programme through your goud oftice.

In case any Officer requirss exemption trom attending the programme, the Ld. Officer
may move application in advance through the converned Ld. Principul District & Sessions
Judge [f the exemption 15 required on urgent busis, mtnnation w tha cffect may be sent to the
Acadenmy through e-mail, followed by a furmal applicatin duly forwarded by the concemned Ld.
Prncipal Bistrict & Sessions Judge. Attention of the nominated officers may also be drawn
the cxemption guidelines issued by the Hon'ble High Court of Delli vide Letter No. 7097-
7110 DHC'GAZ.'G-32023 dated 10.10.2023. whereby it has been directed that exemption of
nominated Judicial Officers from attending training programmes shall be considered only in
case of extreme exigency such as medical condition etc. along with documentary proof.

The nominated Judicial Officers may kindly be advised not 10 list any judicial work lor
05™ July, 2025 {Saturday). so that htigants and lawyers are not inconvenienced. In case some
judicial work has already been listed. i may be preponed or adjourned accordingly, to the extent

pussible. .
Tudieial Baapeln
With regards,

. Yours tithfully.
Encl : As above Fo. gROC W
23] SJas ({Rasesh Kumar Singh}
50" >
\ 0  DISTRICT. & SESSIONS JUDGE PECIAL JUDG

NoJOTP/RACC/Gaz./2025/ 5'2.'_-!-'8 -52835- D paea, 033] 05 )‘2-0 2y

Copy forwarded alongwith ws enclosure for information and necessary action (0:-

sh. Nishant Garg, ACJM-cum-ACJ, Rouse Avenue Court Complex, New Delhi.

Ms. Jyoti Maheshwari, ACTM, Rouse Avenue Court Complex, New Dethi,

Sh. Vatbhav Chaurasia, ACIM, Rouse Avenue Court Complex, New Dethi.

<h. Paras Dalal, ACJM, Rouse Avenue Court Complex, New Delhi.

The Branch in-charge, Admn, Filing, Ponl Car. Care Taking. Facilitation Centre. Rouse
Avenue Court Complex, New Delhi.

6. The P.S. 1o Ld. Principal District & Sessions Judge-cum-Special Judge (PC Act) (CBI), RACC,

Negr Dethi.
7_Flle Weh-site Committee, Tis Hazari Cours, Belh. Q
5)91 oL

{Dig vinay Singh)
Officer in-charge {Judl.}
far Principal District & Sessions Judge-
cum-Spt. Judge (PC Act)(CBD)
Rouse Avenue Court Complex
New Delhi
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Nomination List for
Core Competence Conference for Knowledge, Skill & Perspective Development for
CJIMs, ACIMs & JMFCs
(Half of Total Strength)

on
05" July, 2025

IEL Name of Officer Present Posting No| District Plac? of
0. Posting
1 | Mr. Himanshu Raman Singh CIM South Saket
2 | Mr. Vaibhav Mehta CIM North-East KKD
3 | Ms. Ruby Neeraj Kumar CJM North Rohini
4 | Mr. Anyj Kumar Singh CIM New Delhi PHC
5 | Mr. Abhishek Kumar CIM Central THC
6 | Ms. Nupur Gupta CIM South-East Saket
7 Mr. Nishant Garg ACIM-cum-ARC 2 Rouse Avenue
8 | Ms. Swati Gupta-I ACJIM South-West Dwarka
9 | Mr. Deepak Vais ACIM North-West Rohini
10 | Ms. Tania Singh ACIM 2} Central THC
i 11 | Mr. Mayank Goel ACIM East KKD
- 12 | Ms. Jyoti Maheshwari ACIM 5 Rouse Avenue
- 13 | Mr. Siddhant Sihag ACIM 2 | New Delhi PHC
- 14 | Mr. Vaibhav Chaurasia ACIM 4 Rouse Avenuc
~—1 15 | Mr. Paras Dalal ACIM 1 Rouse Avenue
16 | Ms. Tista Shah ACIM Shahdara KKD
17 | Mr. Visvesh IM First Class 7 | South-West Dwarka
18 | Ms. Isha Singh IM First Class 3 | New Delhi PHC
19 | Mr. Himanshu Sehloth JM First Class 3 North Rohini
20 | Ms. Nidhi Singh JM First Class 3 South Saket
21 | Mr. Nidhish Kumar Meena JM First Class 10| South-West Dwarka
22 | Ms. Chhavi Bansal IJM First Class 11| South-East Saket
23 | Mr. Aridaman Singh Cheema JM First Class 5 | South-East Saket
24 | Mr. Gaurav Goyal JM First Class 6 Central THC
25 | Ms. Ebbani Aggarwal JM First Class 3 | North-West Rohini
26 | Mr. Animesh Kumar JM First Class 2 | New Delhi PHC
27 | Mr. Kartik Taparia JM First Class 3 | South-East Saket
28 | Ms. Neha Garg JM First Class 2 East KKD
29 | Ms. Sanya Dalal JM First Class I | North-West Rohini
30 | Mr. Sukhjeet Singh JM First Class 6 South Saket
31 | Mr. Akhil Malik JM First Class 2 | Shahdara KKD
32 | Ms. Aneeza Bishnoi JM First Class 7 West THC
33 | Mr. Ankit Karan Singh JM First Class 8 West THC
34 | Ms. Preeti JM First Class 3 Central THC
35 1 Mr. Rahul Jain IM First Class 1 | South-East Saket
36 | Ms. Deeksha Rao JM First Class 4 East KKD




: \: Name of Officer Present Pusting [No  District l’!gxg ['ft__; ;
No v 4 Posting ~, |
37 1 Ms. Jyoti Nain JM First Class 7 North Rud:ini
33 | Mr. Rishabh Kapoor JM First Class 5 | South-West Dwarka
39 | Mr. Dev Saroha JM First Class 1 West THC
40 | Ms. Karuna JA] First Class 7 | Shahdara KKD
41 | Ms. Deepakshi Rana JM First Class 3 | Shahdara KKD
42 | Ms. Komal Garg JM First Class 3 West THC
43 { Ms. Reetika Jain JM First Class 3 | North-West Rohini
44 | Mr. Sankalp Kapoor IM First Class 4 South Saket
45 | Ms. Seema Nirmal JM First Class 9 | South-East Saket
46 | Mr. Gaurav Katariva JM First Class 7 | North-West Rohini
47 | Mr. Bhavaya Karhail JM First Class 8 | South-East Saket
48 | Dr. Neha Kheria JM First Class 2 North Rohini
49 | Ms. Vijayshree Rathore JM First Class {(Relieving) South Saket
50 | Ms. Yashdeep Chahal JM First Class 1 | New Delhi PHC
51 | Ms. Garima Jindal JM First Class 6 North Rohini
32 | Mr. Anmol Nohria JM First Class 2 | North-East KKD
53 { Mr. Harjot Singh Aujla JM First Class 11| South-West Dwarka
54 | Ms. Payal Singal JM First Class 9 Central THC
35 | Mr. Aman Kumar Sharma JM First Class 5 South Saket
56 | Mr. Rohit Kumar IM First Class 4 North Rohini
57 | Mr. Sachin JM First Class 3 East KKD
58 | Ms. Sayesha Chadha JM First Class 8 Central THC
39 | Ms. Gowri Reghunath JM First Class 10| Central THC
60 | Ms. Sanya Singh JM First Class 6 East KKb
6! | Mr. Sanyam Jain Relieving IMFC Civil Judge West THC
62 | Mr. Akshay Prakash Relieving IMFC/Civil Judge Central THC
63 | Ms. Hala Quamar Relieving JMFC/Civil Judge New Delht PHC
64 | Mr. Suneet Anand Relieving JIMFC/Civil Judge South-Wesl Dwarka
63 | Ms. Prerna Rai Relieving IMFC/Civil Judge East KKD
66 | Mr. Rangat Ghirra Relieving JMFC/Civil Judge Central THC
67 | Mr. Gaurav Singal Relieving IMFC/Civil Judge North-West Rohini
68 | Ms. Tuhina Mardi Relieving IMFC/Civil Judge South Saket
69 | Mr. Anshul Negi Relieving JIMFC/Civil Judge Shahdara KKD
70 | Ms. Sapna Kumari Meena Relieving IMFC/Civil Judge South-East Saket
71 | Ms. Priyanka Devi Relieving IMFC/Civil Judge New Delhi PHC
72 | Ms. Mohini Meena Relieving JMFC/Civil Judge North Rohini
73 | Mr, Bhagwat Prasad Meena Relieving JMFC/Civil Judge Central THC
74 | Ms. Minakshi Meena Relieving IMFC/Civil Judge North-Easi KKD
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